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QFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE, TIS
HAZARI COURTS, DELHI.

\SOee
In order to make the Courts more accessible to the Persons with

Disabilities, circulars No. 51218-51418/F. 1/2024/Accessibility Committee dated

11.09.2024 and No. 6634~6854/F.1/2025/Accessibility/THC dated 30.01.2025

were issued (Copies enclosed).

All the Ld. Judicial Ofiicers posted in the Central and West District, Tis
I-lazari Courts, Delhi are again requested to give priority to the cases of the
Persons with Disabilities and to the cases wh,ere‘_difi'erently-abled Advocates

appear. --

All the Ld. Judicial Officers are also requested to put an identification
mark on case files of the above said category of the Persons with Disabilities.

WQMMK $uoMat><»,
(ADITI CI-IOUDHARY) ( JU BAJAJ CHANDNA)

Principal District & Sessions Judge Principal District & Sessions Judge
(West) (Headquarters)

S838" 6°88 flit» 2025N0__*_/F.01/Categorization/Accéssibility Committee/2026 Date
i”‘ Digital copy forwarded for information and necessary action to:-

. All the Judicial Ofiicers, Central and West District, Tis Hazari Courts, Delhi.
._ The Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.
. The Computer Branch, Tis Hazari Court for uploading on the official website._

PS to the principal District & Sessions Jlmge. Central t District, Tis
Hazari Courts, Delhi.

Nodal Otficer, (Accessibility Committee).“V I_\o4& QM?_\.| Tis Hazari Courts, Delhi.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS IUDGE, TIS'
HAZARI COURTS, DELHI.

CIRCULAR

In order to make the courts more accessible to the Persons with-
Disabilities, a circular N0 51218-51418/F.1f2024/Accessibility Committee dated
11.09.2024 was issued (Copy enclosed).

All the Judicial Officers posted in the Central and West District, Tis
Hazaii Courts, Delhi are requested to give priority to the cases of the Persons
with Disabilities and to the cases where differently-able advocates appear.

All the Ld. Judicial Officers are also requested to put a rnark of
identification of casesbelonging to the Persons with Disabilities.

- \/~?~-==\\<--~_-/’
(VINOD KUMAR) (SANJAY GARG-1)

Principal District & Sessions Judge Principal District & Sessions Judge
(West) (Headquarters)

No__»~-__lF.l/ 2025/ /Accessibility Committeef'I‘I-IC Dated_____

Copy forwarded for information and necessary action to:-

I. Thtfiilotlal Officer, Accessibility Committee, High Court of Delhi.
2. All the Principal District & Sessions Judges of all the court complex, Delhi/New

Delhi.
. All the Judicial Officers, Central and West District, Tis Hnzari Coulis, Delhi.
. The Secretary, Delhi Bar Association, Tis I-lazari Courts, Delhi.
Computer Branch, Tis Haze:-i Court for uploading on the official website.
PS to the principal District & Sessions Judge, Central & West District, Tis
Hazari Courts. Delhi. 1%

Administrative Ofiicerfludicial)
Tis Hazari Courts, Delhi.
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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE, TIS
HAZARI COURTS, DELHI.

\ Im LR _ _
In order to make the courts more accessible to the Persons with l

Disabilities. all the Judicial Oflicers posted in the Central anti West District. Tis

Hazari Courts, Delhi are requested to give priority to the cases of the Persons
with Disabilities and to the cases where differently-able advocates appear.

' it rAll the Ld. Judicial Officers are also requested to put a mar 0
identification: of cases belonging to the Persons with Disabilities.
. Jo». a\¢-""“ _ rim

(VINOD KUMAR) (SANJA-Y-GARG-I)
Principal District 8: Sessions Judge Principal District & Sessions Judge

(West) (Headquarters)

s/.e1r- i-“Nit ' 1 l SE? 2024 ~
cssibility Committecrrt-IC Dated___.___NOD/F.Oll 2024/Mcc

Copy forwarded for information and necessary action loz-

. All the Judicial Officers, Central and Westblstrlct, Tis Haztu-i Courts. Delhi. -
_. The Secretary, Delhi Bar Association, T_I,i?_H8Z8II Courts, Delhi. -

' ' fo loading on the official website.. Computer Branch, Tis Hazan Court r up p
. PS to the principal District 8: Sessions Judge, Contra est District. Tfls .
Hazari Courts, Delhi. ""-

'{R Atirnlnlstrativc 0lTiccr(Judicial) - s,
Tis Hszari Courts, Delhi.
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